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(S 	RULE 1.2 ) 

CENTRAL 	]DMNISTRATIVE TRIBUNAL 
• 	. 	. . 	WHATI BENCH. 

CER SHEET 

UC(Aup 	
Appi. 

In O,A 

ie c: m Applic 

of the Respondent(S)jo 

Adxrocate for t 	A2IjCrt 	 a- N. I
D 

Counsel for thei4wy/ C.GS.C,L—  

8.4.2004 	Present : The Hon'ble Mr. X.V. 

	

tCT1 	i1 IOm 	
Prahiadan, Member (A). 

The applicant is working as 

Divisonal Accounts Officer, Grade 

- I in the office of the Executive 

Engineer, PWD Basar Division, 

	

Ilk 
Dy. Registj> 	 Arunachal Pradesh. He has been I •  

transferred by the Office of tue 

Accountant General (A&E) Meghalaya 

by order dated 8..2004 to 
Building Division PWD, Imphal. The 

applicant suffered from some 

, . serious illness as per various 

medical certificates enclosed with 

the O.A. The applicant submitted 

representations dated 10.12.2003 

	

I 	

, and 5.4.2004 to the Accuntant 

General (A&), Meghalaya, 

Arunachal Pradesh and Mizoram 

etc., Shiliong and the same is 

yet to be disposed by the 
authority. 

Contd/- 



- 	 r 
,•• 

In the circumstances, the/ 

respondents 	are 	d.irected• /o ..... 

consider the represeitati 	of 

the applicant sympathically. 

keeping in mind the transfer 

policy of the Cotroller ef 

Auditor General of. India dated 

19.4.20-00 within a period, of two 

months from the date of receipt : 
of this order. Till the disposal 

of the representations the 

transfer 	order dated 8.3.2004 
I 

shall he kept in abeyance..so far ,  

the applicant is.concernéd. 

The 	applidatid. 	is 

accordingly disposed of. No order 

as to.costs. 

Member (A) 

Contd/- 

1/ 
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R2004  

Bench 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH: GUWAHATI 

O.A. No.  
CICX 

 /2004 

Sri Hemendra Chandra This, 

vs... 

Union of India & Ors. 

LIST OF DATES AND SYNOPSIS OF THE APPLICATION 

19..04..2000- 	Transfer oolicy issued by. the Auditor and 

Comtroller 	General, 	India 	with 	the 
instruction for,  strict compliance. 

February, 2001 	Applicant 	t.ent 	to 	Apollo 	Hospital 

Chennai for medical treatment. Applicant is 

suf feri nq f rom acute heart disease, disc 

problems, Thyroid'stirnulatinq hormone, 

prostate qlands. He was advised for by-pass 

surpery and disc operation also underoone 

prostate qiand operations at Apollo Hospital 

on to different occasions. 

0310.2002 	Applicant.transferred and posted at P,W.D, 

Basar Division, 

09122002- 	Applicant ,joined duty at Basar Division. 

02.07.2003/02,03.2003. 	Applicant was admitted ab Hospital 

for treatment of pulmonary Koch 
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L07200320, 1220O3 Applicant 	was on 	leave 	for, 	medical 

treatment 	for 	about 	5 	months 	and 	could 

not attend office. 

October. 	2003- Applicant again went 	to Apollo Hospital 

for 	treatment 	of 	Thyroid 	stimulating 

hormone 	and 	also 	for 	prostate 

complications. 

03 2004- Respondents 	issued 	impugned 	transfer 

order dated 08.0304 	in 	total 	violation 

of 	transfer 	policy 	and 	the 	conditions 

laid doin therein by the Comptroller and 

Auditor 	Ge.neral 	India. 	By 	the 	said 

impugned order applicant is sought to be 

posted at Imphal 	which is far aviay from 

Dibrugarh, 	which 	is 	likely 	'to 	cause 

'1 immense 	difficulties 	in 	receiving 

niedi cal 	t rca tmen ts. 

10 12. 2003- Applicant 	submitted 	representation 	to 

the respondents for consideration of his 

posting 	in 	nearby 	places 	from 	his 

homet.ojn on due 'to serious ailment. 

05.04.2004- Applicant 	submitted detail 

representation 	f o r 	reconsideration 	of 

transfer 	and 	posting 	'on 	extreme 

'I compassionate 	qround 	more 	particularly 

for 	serious 	ailment 	and 	sufferings. 	It 

is 	submitted 	'tha't'the 	applicant 	is 	left 

ii'th only 4 and half years of service in 

'iis 	credit. 



go 

PRAY ERS 

Relief(s) souaht for: 

Under the facts and circumstances stated above, the 

applicant humbly prays that Your Lordships be pleased to 

admit this application, call for the records of the case 

and issue notice to the respondents to show cause as to 

why the relief(s) sought for in this application shall 

not be granted and on perusal of the records and after 

hearing the parties on the cause or causes that may he 

shown, be pleased to grant the following relief(s): 

That the impugned order of transfer and posting issued 

under letter No, E. No, D.A. Cell/120 dated 08.03.2004 

be set aside and quashed In respect of the applicant. 

That the Honbls Tribunal be pleased to direct the 

respondents to reconsider the posting of the applicant 

in the light of the transfer policy dated 19.04.2000 

and further he plesed to direct the respondents to 

issue necessary order accommodatina him in any of the 

places at Namsai , Joi rampu r or at Mao on extreme 

compassionate ground taking into consideration of the 

serious ailment of the applicant. 

3. 	Costs of the application. 



, 	 Any other 	relief(s) 	to which 	the applicant 	is entitled 

as the Hon'hle Tribunal may deem fit and proper.  

Interim order raved far. 

During pendency of this applications the applicant 

prays for,  the following relief: 

That the Honble Tribunal be pleased to stay the 

operation of t h e impugned order No, E.O. No D.A.  

Cell/120 dated 08032004 in respect of the applicant. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 4~ 

GUWAHATI BENCH: GUWAITATI 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

litle oft he case 	 : 0. A. No __/2004 

Shri Hamendra Chandra Das. 	 Applicant. 

- VCrSLIS 

Union of India & Others: 	 Respondents. 

INDEX 

SL , 	 No. Annexure Particulars Page No, 

01. Aoplication l' 

02, Verification 

03. 1 Copy of the transfer order - 	
- 

dated 0310,2002 

04.. 2 Copy of the promotion order 

dated l7O9. 2001. 

0%, 3 Copy of the letter dated - 

24 . 04 . 2002 

06 4 Copies of medical 

(Series) certificates and documents. 

07, 3 Copy of the impugned transfer  

l ordew dated 080304 

08. 6 Copy of the transfer policy 

I guideline 

09. 7 Copy of •te representation 

1 da led 10122003 

10. S Copy of the representation 

dated 0504,2004. 

Filed by 

Date J
,,  4' 

	 ldwcate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(An Application under Section 19 of the Administrative 

Tribunals Act., 1985) 

9 
0. A. No. 	 /2004 

BETWEEN 

Shri Hamendra Chandra Des, 

Son of Late Harendra Chandra Des, 

Norkinq as Divisional Account Officer. 

Grade' I 

C:ffice of the Executive En9ineer, 

8asar, Dist Sianp 

1ruacha1 Pradesh 

'AND" 

The Union of India 

Represented by the Secretary to 'the 

Government of India 

Ministry of Finance 

New Delhi, 

The Comptroller & Auditor General 

New Delhi 

3 	Accountant. General (A & E) 

Meghalay Etc. 

Shillon. 
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Sr. Dy, Accountant General (Admn) 

0/o The Accountant General (A&E) 

S hi lion q, 

Executive Enginner. 

.I&FC, Drilling Division, 

Pasiahat., Arunachal Pradesh 

ResDondents. 

DETAILS OF THE APPLICATION 

I. 	Particulars of order(s) against which this application 

is made. 

This application is made against the impugned transfer 

and posting order dated 08,032004 issued in viola••io 

of professed norms whereby the applicant is sought to 

be transferred and posted from Basar PLD Division, 

runachal Pradesh to the Building Division, P.N,D, 

imphal and praying for a direction upon the respondents 

for modification/cancel lation/ review of the impugned 

transfer and posting order dated 08.03.2004 on extreme 

compassionate ground considering the serious ailment of 

the applicant and also for consideration of his posting 

in nearby places of his home town, Tinsu.kia, in the 

state of Arunachal Pradesh. 

2. 
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The applicant declares that the subject mater of this 

application is well 'iithin the jurisdiction of this 

Honble Tribunal. 

Limitation. 

The applicant further declares that this application is 

filed within the limitation prescribed under section-21 

of the Administrative Tribunals Act, 1985. 

Facts of the Case. 

4.1 That the applicant is a citizen of India and as such he 

is entitled to all the rights, 	protections and 

privileQes as guaranteed under th 	Constitution of 

India, 

42 That your applicant is presently Norkinq as Divisional 

Accounts Officer, GradeI in the office of the 

Executive Engineer, PWD, Basar Division, Arunachal 

Pradesh. He is honafide permanent resident of Tinsukia 

in the state of Assam. 

4.3 That your applicant was initially working as Divisiohal 

Accountant in the year 1987, p r i o r to that the 

applicant was working as U,D,C in Public Norks 

oepartrnent. Arunachal Pradesh, 

4.4 That the services of the applicant is under the 

administrative control of Accountant General (A&E) 

Meqhalaya, 	Arunachal 	Pradesh, 	Mizoram 	etc, 	The 

applicant during his service career transferred and 
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posted 	in different 	places 	in the 	state 	of 	Arunachal 

Pradesh, Naaaland, 	Manipur 	etc. Particulars 	of 	the 

transfer and posting are given 

Place of posting 

belo: 

 Phek, 	Naqaland, 	PJD 

Period of Dosting 

May, 	1987 to April 

Division. 1990. 

 Zhunoboto, 	Nagaland, April 1990 to April 

Elect rical Division. 1992. 

 PHE Division, 	Lamphelpot May 1992 to April 

Manipur. 1994 

 Tawang, 	Arunachal Pradesh September, 	1994 to 

Electrical 	Division. April 1998 

S. Bordumsa i&FC Division May 1998 to November 

2002. 

6. Basar PN.D Division December,  2002 to 

till 	date. 

45 That your applicant while working in Bordumsa I&FC 

Division, Arunachal Pradesh, he was transferred on 

promotion in the grade of Divisional Accounts Officer 

vides letter No. E . Q. No, DA Ce.11/SA dated 03.102002 

pursuant to the aforesaid order the applicant joined at 

duty at Bsar. on 09.122002 after being released from 

the Office of the Executive Engineer, Bordumsa. 

A copy of the transfer order dated 0312,02 is 

enclosed herewith and marked as Annexure1. 

46 	That it 	is 	stated 	that the 	applicant was promoted 	to 

the grade of 	Divisional Accounts Officer,  Grade"I vide 

j/irio- 	
g 
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letter No. E.0, No, DA,Cell/44 dated 1709,2001. and on 

promol ion he was posted at Khuyathang Imphal Manipur 

in P.H. E Division. But due to serious ailment of the 

applicant he could not he able to join at Imphal and in 

the compelling circumstances he could not avail the 

promotional benefit in the gazetted Group B post of 

Divisional Accounts Officer Grade'I which would he 

avident.from the letter bearing No. DA. Ce11/2" 

46/92/VoL 11/160 dated 29.04.2002. 

Copies of the promotion order dated 17.09,2001 and 

letter dated 24042002 are enclosed heresjith and 

marked as nnexure-2 and a respectively.. 

4.7 That it is stated that the applicant is suffering from 

serious ailment of Heart Disease, Disc problem, Thyroid 

stimulating hormone since 1998 and also undergone 

surgical operation for prostate glands on February, 

2001. In this connection it may he stated that vjhi1e he 

as undergoing medical investigation in the month of 

F'ebruary, 2001 it has come to the notice that the 

applicant is suffering from Disc problem, namely; L5'S1 

and Ll'-L2. It was stated as follows: 

L.ARCE AORTIC PLAQE CAUSING MORE than 60% 

NARROWING HITH MONOPHA-SIC DISTOTLY BILAT ERRLLY' 

In March. 2001 the applicant was advised for ,  hy 

pass surgery, hojever due to acute financial problems 

the applicant could not undergo bypass surgery.. The 

applicant also advised for,  surq .ical operation for disc 
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problems, but the applicant could not go for operatlon 

due to aforesaid reasons. 

The applicant was admitted at hospital te. f 

20072003 to 02082003 at Dibrug'arh fqr treatment of 

Pulrnonary'koch with left sided pleural effusion. Again 

durinq October, 2003 the applicant went to APOLLO 

Hospital at Chennai uhere it was detected that the 

applicant is suffering from THYROID STIMULATING HORMONE 

and now he is under medical treatment of Apollo 

Hospital as well as he is also under the mecical 

treatment at Dihruqarh. 

It is relevant to mention here that the applicant 

as on leave on medical ground w.ef 14072003 to 

20.12.2003, the aforesaid leave was was sanctioned by 

the senior Accounts Officer vide the letter dated 

16.022004, Therefore it appears that the applicant 

could not attendthe office for about 5 long months and 

he was under medical treatment on two occasions in the 

Apollo Hospital during the year 2001 and 2003 and also 

under constant medical treatment at Dihruqarh. 

Copies of the Medical certificates and other 

relevant documents are enclosed herewith and 

marked as Annexure- 4 (Series) 

48 That your applicart most surprisingly received the 

transfer and posting order dated EO No. D,A Cell/120 

<:ated 08,03.2004 only on 03042004, whereby the 

applicant is now sought to be transferred and posted 

from Office of the Executive Engineer, Basar P.WD 



7 

Division 	runachal Pradesh to Building Division 

PN.D, Imphal, :just after completion of 1 year 4 months 

at Baser-  Division, In the impugned order dated 

08. 032004 it is further instructed to the controlling 

officer to release the cancer - ned official latest by 

09,04 2O04 Hoiever it is categorically submitted that 

the 	applicant 	has 	not 	yet been 	released from 	Basar 

Division but apprehending his release at any moment 

The aforesaid impugned order has been passed in 

total violation of the di rection contai ned in the 

transfer- policy issued by the Comptroller and uditor 

Gener-al of India vides his letter No, 394NGE (Dp)/11 

98 dated 19,042000, viherein it is spe.cificaliy 

mentioned in par-aqraph (f) that tenure posting should 

normally be for $ years in a particular -  division and 6 

year-s at a particular-  station. In pare (h) it is 

further instructed that the option for posting at 

particular-  station should be invited f ram the 

individual officer-  and afford should be made to 

accommodate the officer- at their-  choice places. 

But surprisingly in the instant case no such 

choice was invited and efforts beina made to 

accommodate the applicant in his choice station 

althouah he had submitted his representa Lion prior to 

issuance of the impugned order- for consideration of his 

Luosting near-by his home town i a. at Jai rampu r, Namsai 

Mao due to serious ailment but the impugned or - der has 

been passed into tel violation of the instructions 
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contained in Comptroller and AUditor letter dated 

:19,04.2000 

It is further submitted that no one is posted 

in the place of ttië applicant and the said post:s 

still holdino by the applicant and on that score alone 

the impugned order of transfer and posting is liable to 

be set aside and quashed. 

Copies of 	the impugned transfer order'dated 

0803.2004 and transfer policy dated 19.04.2000 

are enclosed herei th and marked as Annexure-5 and 

r-espectively, 

4.9 That is stated that transfer order has been issued in 

violation of the transfer policy issued by the 

Comptroller and Auditor General of India, more 

particularly clause (b), (d). (e) (f), (g) and (h) has 

been deliberately ignored and violated by the. Sr. D..G 

(dmn) hile issuing the impugned transfer and posting 

order, moreover the applicant has joined at Basar in 

the month of December, 2002 and hardly completed 1 year 

4 months, where is his tenure is 3 years in a 

particular division. No option was invited from the 

applicant as required under the rule. Representation of 

the applicant for choice station posting has not been 

considered 'here 'the applicant has cateaorically 

submitted that he is suffering from serious ailment, on 

that ground alone the impugned order of transfer and 

posting is liable to be set aside and quashed, 

,Jr 4 et4- QA 
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4.10 That your applicant submitted representation dated 

10,12,2003 prior to issuance of the imouned order, 

wherein the applicant requested for his posting in 

nearby station from his home town and categorically 

stated that his case may he considered for,  posting at 

Jairampur, Namsai, Mao but to no result. The applicant 

again submitted a representation on 0504,2004 f o r ,  

reconsideration of his transfer and posting order,  due 

to his serious ailment. The applicant apprehending that 

he may be released at any moment, from the present place 

of posting. 

In such compelling ci'cumstances the applicant 

approaching this Hon 'ble Tribunal for protection of his 

right a n d interest by passing an appropriate 

order/i n t e r i m order directing the respondents to 

accommodate the applicant in any of the places near his 

home town by giving the interim order of transfer and 

posting i nthe light of the instruction of the transfer 

policy guideline. 

Copies of the representations dated 10. 122003 and 

dated 05,04. 2004 are enclosed herewith and marked 

as nnexure-7 and 8 respectively, 

4.11 That it is slated that the applicant has only 4 and 

half years of service . ...his credit and the applicant 

is in verge of his retirement and on consideration of 

his serious ailment..The applicant is entitled 'to be 

posted at his choice station near his hometown in terms 

Of transfer policy, 
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It-  i 	fu rther submitted that one post of 

Divisional Accountant Grade-I is still vacant at Namsai 

in addition to the post held by the applicant at Basar 

412 That this application is made bonafide and for the 

cause of justice.  

Iup_ 

5l For that, the applicant is badly suffering from acute 

heart diseases, disc problems, Thyroid stimulating 

hormone, pulmonary Koch with left sided plu ral effusion 

and the applicant undergo prostrate gland operation at 

Apollo Hospital Chennai, further he as advised for by -

pass heart surgery and also advised for disc operation 

moreover the applicant is under constant medical 

'treatment at Apollo Hospital Chennal and Dibrugarh, as 

such it is difficult on the part of the applicant to 

stay at. Imphal which is far away from Dibrugarh 

52 For that, due to serious ailment the applicant could 

not attend at office with effect from i4 07.2003 to 

20122003 on the medical ground and 'the leave of the 

aforesaid period was duly sanctioned by 'the respondent. 

53 For that, the applicant has only 4 and half years of 

service left in his credit as such no he is at 'the fag 

end of his service career 
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54 For that, applicant has hardly completed t year 4 

months of service at present post of postinq at Basar, 

',hereas as per instruction contained in the transfer,  

policy applicant is entitled to stay,  at least 3 years 

if not 6 years at particular station 

55 For that, impuqned transfer order has been passed in 

total violation of the instructions contained in the 

transfer policy dated 19042000 issued by the 

Comptroller 	and 	Auditor 	General 	of 	Ind'i; 

particularly provisions of the clause laid don in para 

(b), (d), (q) and (h) has been deliberately violated. 

As such the impuqned orders smacks nialafide, 

56 For that, no option was invited f rorn the applicant as 

required under the Rule and no efforts have been made 

to accommodate the applicant in his choice station. 

57 For that, no one is posted' in the place of the present 

pplican't as such 'there is no difficulty to accommodate 

the applicant in his prese nt place of postinQ at Basar, 

5.8 For that., it is difficult on the part of the applicant 

to move from one place to another tithout the 

•sistance of the family members, 

5.9 For that, one post of Divisional Accountant Grade- I is 

still available at Namsai in the state of Arunachal 

Pradesh which is adjacent to the present post of 

postinq of the applicant. 



Details of remedies exhausted. 

iht the applicantstates that he has exhausted all the 

i'emedie.s available to him and t h e r e is no other 

:aiternative and efficacious remedy than to file this 

application. 

Matters not previously filed or pending with any other 

Court. 

The applicant further declares that he had not previously 

filed any application Writ Petition or Suit before any 

Court or,  any other authority or any other Bench of the 

Tribunal reqardinq the subjec..t matter of this application 

nor any such appliction Writ Petition or- Suit is 

pending before any of them, 

S. RUef(s) cu gh,t fQL: 

Linde r the facts and ci r -cumstances stated above • the 

.ppl icanL. humbly prays that Your Lordahips be pleased to 

admit this application call for the records of the case 

and issue notice to the respondents to show cause as to 

hy the relief(s) souht for in this application shall 

no:. be granted and on perusal of the r -ocords and after 

hearing the parties on the cause or causes that may be 

shown, be pleased to grant the followinQ relief(s): 

81 That th6 impugned order of tran ..er and posting issued 

under letter No. E. No, D.A. Cell/120 dated 08032004 

be set aside and quas he.d in respect of the applicant, 



13 

8.2 That the Non'ble Tribunal be pleased to direct the 

respondents to reconsider the posting of the applicant 

in the lioht of the transfer policy dated 19. 04,2000 

fld further be pleased to direct the respondents to 

issue necessary order accommodating him in any of the 

places at Namsai, Joirampur or at Mao on extreme 

compassjonaf.e ground taking into consideration of 'the 

serious ailment of the applicant. 

8.3 Cos.. S Of. the application. 

8.4 	Any other 	relief(s) 	to which 	the applicar't 	is 	entitled 

as the Hon'ble Tribunal may deem fit and proper, 

9. Interim order Draved for. 

During peidency of this app1:jct1on 'the applicant prays 

for the folloiinq relief.  

9.1 That the Hon'ble Tribunal be pleased 'to stay the 

uperaLion of 'the impugned order No. E0. No, D,. 

Cell/120 dated 08,03,2004 in respect of the applicant. 

.10. 

This application is filed through Advocates. 

11, 

1) 	I. P. 0. No. 

Date of 

iii) 1SSUCd f r o m 

i\/) Payable at 

12. 

s given in the index, 
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VERIFICATION 

I • 	Shri Hamendra 	Chandra Das • 	Son of 	Late 

HarendraChandra 	•Das, 	Horking as 	Divisional Account 

Officer, 	GradeI, 	Office 	of the 	Executive Enaineer, 

Basar, 	Dist Siang, 	Arunachal Pradesh, 	aged about 	66 

years, 	do hereby 	verify 	that the 	statements made 	in 

Paragraph 1 	to 4 and 6 	to 	12 are true 	to my knoledqe 

and 	those made 	in 	Paragraph 5 	are 	true 	to my 	legal 

advice and I have not suppressed any material fact. 

nd I sian this verification on this the S 	day of 

pril, 2004. 
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ttuIIvI !' \uJ(or (vneiaI 'if tiIia tn4l his t1tigiolti,l 	1cliiitt 	fjyt 

as issued titnu kow to (1 mc. 

On prflmnh1nl 'hdr filly W ill he fled IRider V. U. 2(1 ) (a) (I). En case jilevare 
willing to exeic optIon in conncction with Uxatlonof pay on promotIon they 
tiiayex 6ciRe pfln c;u'cilirallv in lhijs regard vvillijil I (one) !nafllll frnm the 
Jah' ljhirw li Jh •n 	jiuL Ilir olitioti oiiu' 	crcisd ii hlih rcgard :hiatt be 
Unal. 1kv (ipl in ;huul(l by lIi)m1ttvd to I uk oil icc lhrougli thy concuncd 
flivislonal OfI i'r tlo,r wihli lh'ir Servire flonk. 

,liithorLrv :- . J..S Ord'r tmuh'd .U1. Y. 2(102 at 1 '/4' Offile Ao. V.1 Celia-
3(;9-2O0O/2OoJ--2oo2/J ol. J' 

Sr.l)y.,\countañ.t (;nI (Aclmfl.) 

\Ieni NoD ,k Cell/l-3(/'P 2001112(1012 (IO2lVoI.V/') 1 . Doled - 3.10.2002 . 

('npy fnrwardctl In: 

The 	 ;irid \ut1i br (4.11i•1 of 11111iu I I) lahadür SInihi lafni Mirg, 
Indraprastha 11Cfl(l Pni ()(( Ice, Ncw I)vlhI 	I 10UO2. 	• 

2 	 - 	. 	 • 
( / 	 Sr.f) \cuntant CuaI (diun.)

CO  Ski' It4 • • 
	• 	 • 	 . • . 

, 	— 



' 

19 
• 	' 	oiiiici: 01" TI W A(' :OtJNTANT (;ENER1\I. (A& t) MI(;I IAI \VA, AU! 	 jY) 

/ 	
I'RAI)LSI I AND MI?A)ItAN1, Sill LIX)NG : 793 001. 	 — 

E:o.,N).DA CcllZ/' 	 Dated: Sptcnthti/, 2001 

The (ollowing I)ivisional Accounts Officci Gnide II are promoted to the post of 
Divisional •AccourtLs.Offlcer Grade .1 ( Group '13' Gazcttcd ) in the payscale ol Rs. 6500-200-

0,500/- from the dite or taking over charge in the o['ficelDivisions shown agmnsl each oF their 
mimes: 

Si. Nan 
No ',IShnfk'tirn /Sniti 1)ivision transferred from Division tranjerred to 

Ashim Kr. 

 

13hattticharjce 1.. Deomali Electrical !)ivision, Khonsa PWI) Division, Arunachal Pradcsh 
Arunachal Pradesh. with addit.ional charge olDeomali Electrical 

Divisrnn, Arunichl Pradc'h 

2. T.K.Baricrjc • Ziro i&FC Division, Ziro, Arunachal Jairarnpur PWD l)ivision, Jaimnipur, 
7radesh. Arunachal Pi'adesh with additional charge of .  

l3ordunsa, 1&FC Division, Arunachal 
Pnidesh.  

L  Hemendra Ch. Das 	' Bordumsa I &F.C., Arunachal Pradcsh Bishnupu.r PilE Division, Munipur with 
additional charge of l3ridge Division (i'Wl)), 

____±___ .. 	 -•• 	
- __ 

Electrical Division No.VJl., Ambass  1-1.1rabot Sirigh Sadar liii! Division, PWD, 
Lamphelpat, Mimipur Triura with additithial charge of P1113 

• 
Division No.5, Anibassa, Tripura 

 
________________— 
L.Thoiba Süigh Bridge Division PWD, 14huyathang, Agartala Division No.5 PWD, Agailala, 

Marupur, Imphal Tnpura with additioniI charge of P W 
Division No 1, Agartala, Tnpura 

 

APharami Ukhrul PW Division, Manipur Gas Thermal Civil Division, Rokia, Tripura 
• 

• with additional charge of Gas Thermal 
Electrical Division, Rokia, Tnpura - 

 K.K.GhoshDastidar MinorlrrigatioriDivisionNo.fl, Minor Irrigation Division No.L1,, Lrimpbelput, 
Lamphelpat, Iniphal 	. 	 • •Manipur with additional charge of NEC 

Division No. 2 PWD, 1mp1,Manipur. 

 Dhanneswar Bharali Roing PIlE Division, Arunachal Electrical Division No.1, Imphal, Manipur 
Pradesh with additional charge of N.I{Division No.2. 

• • 	 ___ PWphaLMni __.,.. 

 EIècthl)ivionNoW4J.daip,Jril)Ufl1 M.SannJaola Singh Water Supply Maintenance Division, 
PIlE Division, Imphal 	. 	 • with additional charge of Irrigation and' 

Flood Management Division No.3, Udaipur. 
• 

Tripura. 

2. 	As Divisional Accounts Officer Grade I they are liable to he tranfcrrd and posted to any • 	. 	. 	•,.. 	. 	• 	 j, 
of the linginecring/Powcr Divisions in the State of Arunachtil Pradesh, iar-and I rjpura. 

'H 
'' ..........

:':. 	 . .,,.-,.- 	- 	. 	... 



- 	 - 

r1 

2 	 H 
3 	h 	wmotion is govumd by inc orders of tli Govt ninint of india and ol thi.. 
Comptr9llcr & Auditor (n.nual of India arid his cksiguiicd suhordinut oflkcrs us issui.d from 
time to tlmL 

bn piomotlon his piy will he IL\ed under 1 R 22(l) (a) (i)- In CdSC he is willing to i .  
cxcrcAsc optlofl in (.oflnctiOfl with h>ation of pay on promotion in turns of (,ov.rnrncnt o 
India s orderhcIow FR 22 he nay cxcrcic option speufically in this regard within 1(onc) month 
from thc of wu of this ordcr The option once c.xcrciscd in this rLgrd shall be final 1 he 
option slould hc subrpittd to this olTk.e through the conccrnc.d 1)ivisional Offiu.rs aic)nl; ith the 

Scrvict Book 

Authority - (AG s order dati.d 1 3/9i200 I it P/28N of 13k No DA Cl1I2- 3'3/99-2000fVol V) 
F 	

4 

• 	 - -. . 

I 	 Sr Dy Accountant General (Admn) 

Memo No DA Cll/23&99-2O0ONOI VI // 	 Dad Sepmbcr , 2001 

Copy fcrvardqd to - 

rn&Aditpr General ofindia, 10,Bahadur Shah ZafarMarg. Jndraprastha 
iu 

Head Post Office, New Delhi: 110 - 002. 

I 	 Sr Dy. Accountant General (Adrnn ) 



iY 

OFFICE OF THE ACCOUj TANT CENER1&j1  (A&E) MECHALAYA ETC:: 
SHILLONC 

No. DA Cll/246j9291'1.jo!11/160 	
Dated :-24.4.02 

Th. 

The Executive Engineer, 
Division. Dordumsa, 

Arukachal Pradesh. 

Sub:- Retention of Shrj Hemendra Ch. Das, D..4.Q Grade Ilfiordu,nsa 

Sir, 
In invitjn& a 1ference toyou letter No. BIFCipF37/98g9/l4gi 

dated 8.3.2002. I am to state that SIiHeuien&.a Cli. Da D.A.o. II Jias been debaned from roznotjozj for one year w.e.f. 17.9.2001 ofnot joining his ncw place of posting. 
In ths connection Sith 

H.Ch. Das D.A.O. 11 is allowed to continue in the present Divjgjo L&F.c. Divijon l3Ordumsa, 
This tis for your information 

Yours faithfully, 

Sr. '.Account General (Adinn) 
-  Memo No. DA CCIJJ2-46/9793IV0JJJ/1616c 	 Da(ed.:-24402 Copy fonvardd to :- 

Hemdra Ch. D&t DAO-fl 0/0 the Executive F.njncer, !.& F.C. flivij Roums Aruflac.ha1pradsli 
Smti 

Magrette Sumer. Sr. DAO O/o the Exectnjve Engineer, Rural Works Mcebanieai 
Divii0 Iaiiagar Aninaclial Prdesk 
The a-ccuiivc Enginccr, Rural Works  
P.C.Fj]c 	 Divisio Arunachaf Pradcsk 
E.O. 800k. 

(/ 

J,  
Sr. Accout5 	cer 

I/eLM. Cell, 

" 	1) 
y 	j 



&NJ\SiXURJ-4 

Cs') V 	- OFFCE OF ThE ACCOVThFT GENERAL (IE) W1 
I 
 MALAYA EU):: 

SifiLLONG. 

	

.O.NODACELL//f 2- 	 -.- 	 . 	Dated:- 

Enu4-IeovQ/.om1flute4-Leave for _____ '' (k ----c' d 

sanctioned - 	to 	Shri/tL. 

-1wsionn1 Aeonc-Dttena1 

• /Divsiona1 Accounts Officer. /.. 	-- 	- 	. 	 - 

ItiscertifiedthatShri 	- 	 .- 	 wou!dhaveto 

	

c-utinued to officiate a I 	i-ee- 	 Accounts 

..ei but for his proceeding on leave 

Sr AuunLs Othcr,  
T/cDA Cell. 

L Memo No DA Cell/PC/NC /2..Q/ 	 Dated U 

- Copy forwarded for:irforrna1io1Land necessIy ation to  

- 1 The Exeutive Eneer, ___ 1Wt- 	 P 
-,,- 	i -- 	. - I, 	 ... 	I- .  

E.O.Filc 

P.C.FiIe. 

S.C.File. 

- 	 .- 

Sr. Accounts Ofiiccr, 
Tic DA Ccli, 

U 



CASH BILL 	• 	-- 	-,-- 
Tan f I 

3J0.00 

1470.00 - 

- 2550.00 

2550.00 

• 

CRSHIER' 
RPVI A 

j . 

For Apollo Hotpitl Chcnn*j 

-_- 	 _...,...i.. 	-.--. 	 .._-...-_-• - 	- - - 

hJLL'J tUSk1L/L-S LtLhk'hSLLjMkUj) 
21 GRMS LANE, OIF GRMS ROAD CliENNAI 600 006 PFIOE S29333 2?9U200 2S296494 

OUT PATIENT HILL 	 . 
A\-QF-OPD-0906 	

-- 	 6ø3446/PoLq r 	NEN1R CHANDkA nc 	 Bill Nr. 	 - 

c 
U-HID 	

flCø1.eeø45S126,— s 

Bill D 	Tm 
 01-Nov-2003 03:39 ;:.; 

I.Jt)ik)I 

l)'.prtrnerit 	610 EERL tIED I CINE 

BIO 	CHENT 

2. THYROID STINULATINOHORMONE CTSH] 

cloiG 
CCt9)wER) , 

Totl.Bi-Aaount'.- 

• 
S 	iaUflt,aid - ..:•.••.., 	 . 	- 

Rcived:Rjjpoe; : 

: - .'.WThoinØF iveHundred..Fi.fty Only 

iodei3f Pa g Caitt 

' 1 
• 	 •...... 	 •I 

	

• 	
--'•: 	 • 

' • 

............-:-v• .- 

	

•-'.:. 	. 

L 
S.. 

1 	 •• 
.'• 	 --. 	 - 

., 	

. •,, 	 - i 	r. 	
- 	- 5 	 S 

S 	 • 	 'i 	- 	- 	• 	•,• 	 • 	. • . 	.. 



- 	 1' 	 ' 	 V 

kiiôllö Hospikls 2  
21, Oroariit Lnne, Off. Gronrvis. fond, Chr3nnal 600 006. ' 

Phone: 044•20293333, 28290200 Fnx 91'44•20294429 Toiox : 41641 AI4EL IN 
EmoiI 	

MI-QI-CMU)-U9( 

1,' 

	

I 	 4 1 Mr–HEMENDRACI-IANDRA_.DAS 	 '' " 	 QaQAQ  
Patient's Name 	 1 I 1t No. 	4 

AS.6687  
I.P. No/BiTt No, 	I 

G 	

J 	Received on 	 1.. 
RSHAD-AKEEL  

Referring Doctor f 	 J 	Receiving Time 

WID 	A90l -000458t2i 	IF FP(W44/1567) 	H fl"crtedon 	
1O2—No---0O3 	I 

LEFT VENTRICLE 
I.NI 

2.Hypo1dneiI. 

	

AIV\ 	 3idnesa; 
Ab 

DASE 	 MID 	 APEX 

NO REGIONAL \VALL MOTION ABNORMALITY 
- LEFT VENTRICLE NORMAL IN SIZE 

NORMAL LEFT VENTRICULAR F.JNCIION 

COLOUR AND I)OPPLER STUDIES NORMALE/A RATIO 1.1/0.91 rn/sec 
TRIVIiL MITRAL REGURGITATION 
TRIVIAL,TRICUSPID REGURGITATION 
TR VELOCFIY UI'TO 2.3 rn/sec 
VELOCITY ACROSS THE AORTIC VALVE 1.3 rn/sec 

IMPRESSION: 	 : NO REGIONAL WALL MOTION ABNORMALITY 
LEFT VENTRICLE NORMAL IN SIZE 
NORMAL LEFT VEINTRICULA  

Done By 	ms I ramani 	 9 K JAYAN11II,MI) DNII., 

I 	 (JConsultant Cardiologist 

0556 

ku II a I 	ii' :ItItl IIIL'1 tII1Ij1lllitIiI1JfluH3:4&aIlU_.L,It1I11t[1 I - 	 -. 	.. 	b  



---- rfl - 	-.'- 

' 	A- pollot 1 spitals 
21,Crun Lnn, Off. 	flcad, Chonrial 600 006, 

I'hono : 044-28293333, 26290200 Fax 91-44-28294429 Telex 41-6419 N4EL IN 

AH-Qr-CARD-0908 

- 	

- 

- ? 	
L1iEMENDRCflANDR)A 	 86949 [PnIorit' Nnrno I _L 	 1111T111 f 	"°• 

ACSS636g7-  
LP No/Bill No. 	 . 	J 

	

_/ f¼oe 	 [ Aceived on " 	DTTAR-HADAKB6L 	 _ Rof ______________________________ 
erring Doctor 

	 1 	Time 

UHQ Ac0I0000458.1.26 . 	JLrd/ne_1)!W44/S6Y j 
. 	

........_- 	 oO34.4 
polu  

Ao ( ed) 
LA ( Cs) 

ftVID(ed) 
.VID(ed) 

.VID (es ) 
IVS(ed) 
LVPW(es) 
EF 

; FD 

Mrat Valve 

1)1 mensions 

3.1 cm 
3.5 cm 

3.8 Ciii- 

2.14 cm 
1.2/1.4 
0.7/1.1 
67,..—' 

..:37. 

Normal 
Upto BSA 1 - 8 sq.m. 

2.2-4cm- 
2.2 -4cm 

3.4 - 5.8 cm 

AML 

PML 

Aortic Valve 

Tricuspid Valve 

Pulmonary Valve 

Right Ventricle 

hntcratrial Septum 

hntcrvcntricular Septur 

Pulmonary Artery 

Aorta 

Right Atrium 

Left Atrium 

Pericardiwn 

NORMAL 

ANNULAR CALCIFICATION 

SCLEROSEb 

NORMAL 

NORMAL 

NORMAL 

INTACT 

INTACT 

NORMAL 

NORMAL 

NORMAL 

NORMAL 

NORMAL 

Conid ....2 

PIC 

4ài 	 I1Iy.iU1l(,I,1u iHE,I sun 	. 	ii 	 " 	- 	-k - 



' 	 ,. 	 . 

—2-3- Ap011O Hospitals 	. A 	
• 21, Grearns Lane, Oft. Greams fload. Chennal 

- 600 006. Phone : 044 -28293333, 28290200 Fax 91.44.28291429 Trj! 	41-6419 AHEI. IN E-mail aheivsnl,com Wobsito V1Ww.3poIlaIif corn %-iytN-f.a pot Iohopltak corn 

	

DEPARTMENT OF HAEMATOLOGY. 	AII - QF-24Ls. 
/ 

ame MrTJflcIEN'13RtTrN'E, - c---  

"

Pa llew 's 
- 1o. W44 

l No. ACS5617! 
. 

. 	 ... 	

. 1  

. 
M35 ears 7, Rec eived on 30-Oct -2003 

... 

[Referrin g  Doctor Dr.JOSEPH V THAtTTIE  

, 

Rece iving Time 
1 Lo 	I 

,, , 

Lvard'Bed Uo 	J Fportndon 30 - Oct- 2003021 5 
—STOOb-ROUTINE-- . 	 '' ., 	 - 	 ., 	 . 	 ......... 

.EP THE REPORTS CAREFULLY NiB BRIfIG THEM ALOUG DUROIG YOUR PIEXI VISIT TO OUR HOSFITAI 
	

~  70-"!"t 



_•'. 	 -'-----—- 

:pollo.Hospita1s - -i - 
0 21, C3reams Lnrie, Off, Oreams Road, Chnni,ai 600 006. 	 . - 	 Phone: 044'28293333, 28290200 - Fax: 91-44-28294429 TeTex 41-6419 AHEttN 

E-mail: aheiCD 	 AJ.QF-MU 

	

Name L 	 . 	 } 	I 	- 

	

••• 	 M 	 •.:-,-,- 
P. NoJBIII No. 	 Se*f Age 	 ] [Received n 

s. . 	
flrJOSEPI-I V TI-IAfl '  

[_Referring Doctor j 	 S 	

. 	 ReceMng Time 	Blood 	 . ' 1 ACOI OPçW44n6g) Ply  ItiHiD 	 I 	. 	 Reporledon - 

I liv iii - iiv ii - EIA: 

lIDS Ag — EIA: 

U--.- 

-- ...-.----.-....----.- -- S --- 

R1S1JL1__ 

NliGATlV- 

NEGATIVJ 

I4110-13110LOGIST
JA TIIJIUJNARAYAN M.D, 



y) 	Apollo HospiLais - 
J. 	 21, Groarns Lane, Off. Greems floa. Chonria - 600 006. 

Phone : 04428293333, 28290200 Fax: 914 4 .28294429 Telex : 41-6419 AHELlN 
E - mail ahelvsnI.com  Wobste : vw'1,a0110Iire,com Vww.npoIlohospltafs'com 

	

DEIARTMLENf OF HAEMATOLOGy. 	AI1-QF-24LS- 

Y 	 .:n 

	

I 
	--------- 

i -W4;T77 8 

[eceIvedon 	1 	30-Oct -2003 

-. Oct 2003.iiJi8 
Tq 

;_:;:_ 

MACROSCOPIC EXMIINATJoI 
Specific Gravity: . 	 1.010 

Colour:: 
St raw 

Transparency: - 	-- - . 	 Clear 

Reaction: 	- 	
Acidic 

Albumin: 	 - 

4 	Sugar: 	 . Nil 

Acetone: 	. 	 Nil 

Bile Pigments: 	. 	 Nil 

Urobilinogen: 	 . 	 Normal 

MICROSCOPIC EXAMINATION 
Cells: . 
RI3Cs:: 	

Nil 

Pus Cells: Occassional 

• 	Epithclial Cells: 	 - 	Occassional 
• 	

8182 	 0 SignIture 

[PatIents Name. 	J Mr MMENDITA CH ANDR7flDA 
 .......................................- 	0 

No/BIll No, ACs56 171 1 	Esex / Age 	M 55 YcarIj 
r 	- 

:jrerrIng Doctor 	J Dr.JOSEPH V iiiAiTff 
........ .:.';.. 	. 	0 

AC711OOOO45812IJ•Lv/d,fld? J 	OI'(\777fl 

1t1u1i III I U 



A -  - 	tipoiio riospitais 
0 21, Oreams Lane, Oft. (3reams Road, ChenraI - 600 006. 

Phone : 044-28293333, 28290200 Fax : 91-44-28294429 Teox 41-6419 AHEL IN 
E-mail aheIvsnI.corn Wobsito : w 	.apoflotlfocon, ww8po1lorngpftaI13.ec,m 

DEPARTMENT OF 1110-CHEMiSTRy 

LUH 1 D 	iC010O0458 126 	J Ward/Bed No OP(W44/768) 

SURGI PACK  

AIl-QF-I3C-0963 

LabNo.  

3 ;   

1O:06:48 

Reported on 	I 30-Oct-200317:0425 	
I 

Order No:601054 

PatIent's Name IMr H 
	

DRACHANDRA DAS 

[IP. NoJsMNoJi7u 
	

J [soxi Age 	M 55 Years 

fierringooctor _br.JOSEPFI V TFIACHIL 

TEST RESULT REFERENCE RANGE 

Blood Glucose Random: ?mg/d 1 70 - 	 120 
Blood Urea: 3{,ng/dl 15 	- 	 40 
Serum Creatinine:: mg/dl 0.5 	-. 	1.2 
Serum Sodium: 135mEq/L 130 - 	 145 
Potassium: 40 	mFqfE 3.5 	- 	 5 
Chloride: 97'inEq/1- 95 - 	 10 
Hco3 (Bicarbonate Serum Electrolyte) : 21 mEq/L 22 - 29 
Bilirubin Total: 0.8(  mg/dl 0.5 	- 	 I 
SGPT(ALT): 2PiU/L 5 - 	 35 
ALP( Alkaline Phosphatase) : t 	463)IUIL New born 8Yrs:75-650 

Above I6Yrc: 75-275 
8 Yrsl6 Yrs:75-50) 

GGTP: 21 lU/L 10 - 	 50 
Serum Total Protein: 61'  GIdl 6 - 	 8 
Serum Albumin: 3.7 	01W 15 	5 
Serum Globulin: 3.1 ,Q/dl 2 - 	 4 

Dr.S. mat 

- 
/ Biochemist 

KEH THE REPORTS 



:3 

-r- 	 - 

Apollo 1-lospitais '2-f 
• 21, Oream Lone, Oft. Qronms Rood. Chc'nnnl - 600 006.  

Phone 044 - 28293333, 28290200 Fax 91 -44 . 28294429 Telex 41 - 6419 AHELIN 
E -mail: oheIvsni.com  Wabsite wvw.apo)iolite.corn, -iw.npoliohospithls.com  

TIP PAD T7A 1? ?..1r ( P II A 1? c A 'rr T ri-' 7 	 All 	A 
A '..FAJ.# .3 A 	 -- - 

Mr HEMENDRACHANDRA DAS ]L o  to 
• . 	 ,• , 

v.P. No/Bill No. AS56 1711 	Sex / Age M 55 Yeats I Received on 30-Oct -2003 
• . 

1 Referring Doctor Dr.JOSEPH V THACHIL 	•: • 	 j; 	Receiving Time 
. 

..j 	 ..................... . 	, 	.,. 	,,, ,, 

UHID AC01 .00004581 Lward/8gdIo OP(W44/7)flepoctedon 	I 	• 3(J-Oct-20022 
................................. . 	•,.... . .. , 1._•• 	- ..... 

VJM'LJj3J 

ENCE RANGE 

Prothronibin time: 	 14 secs 

Contro': 	 14 secs 

INk: 	 S 	•oo 
PT is done using Rabbitl3rain Thromboplastin with 1St 
of: 	 1.05 

Activated Partial .Thrornboplastin Time: 	 26 secs 

Control: 	 26 secs 
-'S 

Aintuzre 3856 	 ,. ..- 



_; F 
Aiiô1id1iospfta1s 4  S 21, Grooms Lane, Off..Gfeams fRond. Chennal 	600 006, V Phone : 044.28293333, 28290200 Fax 	91.44-28294429 TIo 	41-6419 AHEI IN 

E-mail : aheIev..nI.com  Websito 	www.opoHolile.com . www.apoIIobospItaIs.com  

DEPARIMENT OF HAEMATOLOGY A)I-QF-24Ls-0952 

:? 
Patient's Name Mr 1-IEMENDRA CHANDRA DAS lab Ho. 255 -, 

l.PNoJBIIINo. )ACS561711 Sex/Age j 	M 55 Years id Recel I 30Oct -2003 

!I!2 rr1ng_Doctor  ) 	

.Dr,JOSEPH V THACHIL_ __ ][ceiylng Time 

ACOI.000(J458126 jauJfnedHo f 	OP(W44 /76jJ1 Repofledon• I 	' 30 	Oct - 23 0114 :0 
%V1iuk BIIJI 

- 	 . 	...... 
i ( PPr- 	' 

- 	
-- 	 ..-, . 	- . 	 l. 

/ 

(•_ 	IEI 

Jlacmoglobin: 

Packed cell volume: 

WBC Count: 

Platelet Count: 

ESR: 

DIFFERENTIAL COUNT 
Neutrophul: 

Lymphocyte: 

Eosinophil: 

Monocyte: 

2320 

	

T 	REFERENCE RANGE 

	

gms% 	 13 - 	18 

34'96 	 40- 	54 

	

4600 /crnm 	4000 - 11000 

	

223000 /cmrn 	150000 - 4500(X) 

	

(45 nin/hr 	 0 - 	15 

4:: 	75 

40 % 	 20- 	45 

7% 	 I- 	6 

6% 	 2- 	lt) 

Signa)4dre 



:polioi.osp1.ta1s .  
j 

• 21, Gonms Lane, Off, Qearns fload. Chenn& 	600 006, 	 V Phone 	044-28293333, 28290200 Fax: 9 1 •4$'28294429 	lelOx 	41.6419 AHEIN 
E•ITmII : ahoivnI,com WoliIo : 	Am.n 17011 Hfecom, www.npcilohospitats.com  

DEPARTMENT OFIMMUNO HAEMATQLoGyAfl -Qro9 I 4  

[auentsamo tMr HEMENDRACHANDRA DAS 	 1 iLib 10, 	j W44/768 

[P. No.11301 No. IACS5617 11 	 [i E, Açj 	M 55 Years 	P'ived on 	J 	30Oct -2003 

Rofoffing Doctor hJOSEPH V TIIACHIL 	 J 	limC 	J 	10:06:48 

[IID 4C01 0000458126 	J wwdffled 11c, 	J 0P(W44/768) 	] I P°r1don 	30-Oct 	20030318 2 
BLOOIJ ROUVAIIJ RWTYL'ING 	 Order No:601054 

r TEST 
H .0-----  

. 	. 	. 	RESULT 	REFERENCE RANGE 
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MEDICAL CERTIFICATE 

This is to certify that Sri H.C. Das. DAO-I Basar, PWD DivisiOn is a patentof INSULIN 

Dependent Diabetes Mellitus (Under INSULIN INJECTION), PULMONARY KOCH'S and Chronic 

Hypertension. 

He is getting regular treatment at :C0mm11ty Heal.th Centre Basar. He is also suffering from 

ND. He has been advised by Vascular and Transplant Surgeon at APOLLO HOSPITAL, Chcnnai to 

undergo bypass surgery: due to large aortic plaque causing more than 60% narrowing with monophasic 

flow distally lilatcrallyin•both lower limbs 	, 

He isadvised rôgular treatment at CHC, Basar and also to avoid longdistanceroad journey. 

Dr. K. Basar, SMO 
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DISCHARGE SUMMARY 

GeflErl 	information 

Date 	01.03.2001 	Unit : Urology 	. 	Hosp.No.: 450126 
Bed No. : 332C/D 

Name i Mr. Hemendra Chandra Das 	Age : 53 Yrs. 	Sex i 	Male 
Tinsukia Borpather 
Opp Gatsang Vihár, Tinsukia Post . 

Assam - India. 

Consultant Dr. Joseph V. Thachil, FRCS (C) URO DAE'U 

Date of Admission 	: 25.2.21 	Date of surgery :26.e2.201 

Date 61 Discharge 

Drua Aflrgies 	. 	A1lergc sulfa drugs 

L)iigrc,sjs 	 : 	Beniqn hyperp1aia of prostate 

surgery donE 	 : 	Gladder neck incision 

History, of Present 	illness. 

C,'hiefl 	Complaints: 	Known diabetic and hypertensive. 

Complintsof difficulty in passing urine. 

Etraining / poor strern / constipation / intermittency / 	urqncy 
/ 	cccsjor1a1 urqe in continence / occasional 	(+) 

N 	
history of 	hernaturja /burning micturition. 

Diabetes 	ricH 	us 	'Ies 	 Duratjc-,r, 	: 	l. years 
Ui'i 	T. 	Gl.ynase 	liE 	I 	twice daily 

s ty cif Hypertension 	: Yes 	Dura L i o n : 1 rnn 
Nicardia Retard 20 rnq. ti'e d.i.ly. 	0 
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/ History oi Coronary, artery disease 	Nil 

/ 	
Any other relevant long standing illness 	Nil 

I PastHistory:'Historyof backache. 

Personal History : Ethanol : Nil Snoking/Chewing tobacco i Nil 

Physical activity * Normal, 

Clinica' Examination 

Weight t49 Kgs. 1 Pallor : Nil 	Cyanosis * Nil 	Clubbing * Nil 

Oedema feet z Nil 	Oral Cavity 	Normal 	Lymphnodes : Nil 
0 

Temperature s 1 98.4 F 	Pulse 	86/mm., B.P.: 120/8 mm of Hg. 

CVS 	NAD 

RS 	:NAD, 	 - 

Abdomen NAD 

CNS 	:NAD 

P/R 	: Grade I prostatomegaly 

INVESTIGATIONS: Reorts Enclosed. 

Consultation Referral 	 - - 	- -- 

Dr. UmachTandran, Orthopaedic surgeon. 

Dr. P. Rarnachandran, Cardioloqist. 

Course in.the Hospital & Discussion 

Mr. H.C.Das, 53. year old gentleman admitted with t h e above 
rtntioned complairt€s to the hospital on 25.2.21 and was 
invetiga ted. 
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Hi 	routine CBCand renal function were normal. US KUI( sh'jwed 
• 	prostate of .  size 3.4 	3.1 Y. 2.8 cm. with PUR of 70 in i. Echo 

• showed EF 777. with No RWfIA and LV normal size and functioi. 
Trans urethral bladder neck incision was qi.Ven on 26.02.2001 

after cardiac clearance. Post operative period was uneventful. 
Foley's catheter removed on 28.02.2001 following which he voided 

well. 

Advice on Dis charge 

i.. Diet : Normal diabetic diet.  

Physical activity.: To avoid strenous physical activity for ----
6 weeks. 

Mçication: 

Name 	 D'se 	NO . Qi 	 / 

Tab. Cifrn 	250 m. 	1 - o - 1 	 for 5 days XI0 

Tab. Rantac 	.15 mr. 	1 	- 1 	 for 10 da'/t 

Cp. Reccnia 	 - o - 1 	 for 1. week 

	

\3p' Cremaff.n 	g1 .1 . 	t bad time 	for 1. wei 

Tab. Glynase MF 	 I 	0 	1. 

- •. 	 Tb. Nicardia R Z mcj.  

Tab. Comp.trifn , i 	. 	 - 1 

Tab Zota  

Tab. Loprin 	7 rnQ • 	-. I -- 	 after 2 weeks. 

- 	Patient .ha 	beer1 	e<o.i ji.d 	th 	potibi 1 ity 	o 	eOfl$,tr'/ 

haemorrhae, meat 	teric'.is and bl.dder neck stricture. 

Follow up : Pevtau t•i.tth Dr. . .V. Thac.hil 	ore ()3.cY..200 1  
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Hospitals 
/!fl! Chennal 
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DEPT. OF VASC

,

ULAR SURGERY 

Dr. V. BALAJI 
M.B. M.S (Gen) FRCS (Eng) 
FRCS (Edin) FRCS (Gen) PICS 
Vascular & Transplant Surgeon 

I., 

4 
* 	- 

- 

21, Grearns Lane, Off Greams Road, Chennai - 60.. Res 	4462234 
Tel. : 829 3333. Fax : 	9144- 823 4429 	 , . 	. 	 4917565 
Grams': APOLLOHOSp" Telex': 41-6419 AHEL IN  Clinic : 4911313. 
Regd. Office: 19, 6ishop Garden, Chonnai''600 026. : 	JPeger: 9632'735738 

. 
, 	' 

"EMail,: ahol@vsnl.com 
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fOGY &' IMAGING SCIENCES 	 Apollo Hà1fr 	• 
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Aqe: 	Yrs 	SLX.: 	 IDNo.: DH4g( 
	 i'r, 	-1epor'4Q 

Re1erenc 	
7?'7iric 

Address: 
Room t4o 	 Our Patient 

Ref Phy 

R F'ALAJi V 

Provisional Diagn 

ruriormj 

ARTERJA1 DOPPLER ROTH bOWER LTH1* 

Th' lor 	t- r. showR Vd4nr of multtp 	p14u'. A l.r g ' 'fd p)onc ir 	'n to nrtrrow th 1nmn nrinr çci fthw V 4 lO('Ity 'tpto 2OOm/84'  

both i)ic 

 

and lower limb arreries show mnophie f)w, F'w In th 	fr lower 1, 1 mh I. 	hl- Iy r'-j;r(i s r. 0mh1.rd t 	rjcj1 

Flow is seendizt1ly upto the dorpi 	 r1trIjv 

TP1PREr) 
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ApoUo 	 DEPT OF'VASCULAR SURGLRY 

Hospitals 	 DiVBALAJI 	. 
M.B.M.S(Gen)FRCS(Eng) 

uflflcil . 	 . 	 FRCS (Edin) FACS (Gen) FICS 

ill Vascular & Transplant Surgeon 
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21, Greams Lane, Off GreamsRoacj, Chennai - 600 006. 
Tel: : 829 3333, Fax: 91-44- 823 4429 
Grams: "APOLLO I-1IOSP" Telex : 41-6419 AHEL IN 
Regd. Office: 19, Bishop Garden, Chennai -600,028. 
EMail : ahel@vsnl.om  
Internet : www.apoUohospitals.com  

Res : 4462234 
• 4917565 

Clinic.: 4911313 
Pager : 9632 735738 
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-. .T1ce of NeuroIogccl Scences 	CONSULTANTs 

OFRADIOLOGY AND IMAGING 	 'I1 MDR. N. H 	GUWAHAn - 781 006. 	 . 	

DR.. B. SAHARIA, MD 581654.85 
0 

567195, 5965G. 587198. 567008 (Ou'.) 
01 - 5624 	 .. DR. S. K. HANDIQE MD 

. 	
tJ 

Jsplta1 No. : 1057790 M.R.O. Number : R1010749 	'Report No.;1801432.1480 :,'atient Name : HAMENDRA CH DAS 	
Age :50 Sex :M Report Date : 22-MAY-98 /Ref. Doct Name. :DR. K. SAIKIA 	

0 	
_- . - - 00 	 - I 

EXAMINATYnN REPORT ON 	: 	MRI OF L.S. SPINE 

• 	Multiplanar, multecho MR of the L.S. Supine was 
performed. 

0 	
Visualized vertebrae show. normal signal intensity. 
Paravertebral soft tissues are normal. 

Mild central protrusion of the L5-S1 disc causing 
minimal thecal sac impingement. The L5-S1 and L1-L2 discs show loss of 12 signal intensity. No other 
signjfjcat disc bulge or protrusion noted. 

The conus medullaris is normal in position •and signal 
0 	

intensIty. No significant canal stenosis is seen. 

IMPRESSION 

0 MILQ c.ENIRA.LPPflTPII.T.JE 	
CAUSING 

MINIMAL THECAL SAC IHPINGEMENT THE L5-S1 AND L1-L2 
DISCS SHOW DEGENERATIVE DESICCATION. 0 

DR. N. MEDfII,MD. 	DR. B. SAHARIA,MD. SR. C0USULTA4T 	 CONSULTANT 
DR. 	K. 	DIQUE,MD.  
CONSUL TANT 
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• .JSLOGY & ,UAG1NG S.CtENCES 

/1. 	
JLTRASOJNfl 

.., Name: 	
H.C.TIS 	 Qate 

22iCiii 
	 Report No,: 

Age: r 3• Y' 	rs 	Sex: 	 I.D. No.: 	 Reference. 

Address: 	
Room No. 	 Out Patient: 

t Ref. Phy.: 

30SEI-'H V THACHJI5 uro 

REPORT 

Provisional Diag 
	

l Data 

Examinalion Performed 
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BORpbL 

Mr. Hehendra Ch: 	 : 	Datc:-Wllav, December 06, 200 
4 

Liver is normal. No lcal parenchymal lesion seen. Intrahepatic vascular 
pattern and biliaiy tree arc normal. 

Gall bladder is normal. No luminal calculi S(Ii. 	 I 

CFfl) i normal. Pancreas shows n ' rmal iehop; 	rn 

I ot h kil i1(:ys are normal in SiZe ands s1ii pe. 1J) local parenciwnial lcsioit 
S((fl. No hy(lrOilephrOt ic changes or calculi Sf fl. I 'erineph nc i rca s a n' 

IJi -clers are not, dilated and no lurninal calculi seen. 

UIiflarVbiad(Ier is distended. Bladder vafl is hvpirt rophiec.l 

l'rostate is cl1larged. No focal lesion seen. 
Size : Length 3.0 cm; AP 3.4 cm; .width 5.4 cm. 
Prostat:ic weight 31 grams. 

Residual urine volume 187 ml. 

IMPRESSION: -Normal GB, Liver., CI3D, Pancreas 
I 	Normal Kidneys and Ureters 

J3laddcr vall hyertrophv. 
Enlarged prostate. 

s.s 

- 
The Ultrasound scan is an Investigation and therefore has technical limitations as well as inaccuracies inherent In the 

laboratory and statistical analysis of biological process. It should always viewed in this perspective. 
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OFFICE OF THE A 

	

\ 	 a ci 	 d 8 3 2004 ijae 	-..- 

The foliowrng Sr Dwisional Accounts Ocr* 	al A<OoUfltfl 0ffirc GXad$ & U arc 

mferred a&t posted to the Dzvtslons ntcd agi'nst each as shown belos 

The are req estd to submit their banding over menicsudum t their Diviion4 Officers wder 
mationtôthiaoff1ce. 

The bivisioftal Officera!Controthng Othcers are requested to release the Ocials concerned 
1 uig wi1er them latest by 	4pril2004 under intimation to this office and to fotward a formal 
ing and taking aver charge report Of the officials concerned to this office at an early date 

The transfer is in public interest. 

L 	Name & 	Present Division ' 	Division Transfer to 	REMARKS 1 
No 	J)eslgrnftlon  
1 Shri P C Borah OIo the ELEngineer, 010 The Executive 	Shn I? CJ3orab 1 

Sr.DAO - 	Gumtl Electrical 	Engineer, 	 will move fist to 
Division Jatanbari, 	Pasighat Drilling DIvlsLou 3  release Shri 
Trlpura,Addlcharge I& FC, with addl Charge 	Sarkár. 
of Gumit Clvii 	of Pasighat I&FC 

H 	 Diviion (Power) 	Division, Pasighat vice 
Jatanbarl 	 Shri U.N.Sarkar, Sr.DAO  

• 	2.. U*Sarkar, 	OIo the EL Engineer 0/6 the Ex. Engineer 
Sr.DAO, 	Pasighat Drlllng 	Gumti Electrical Division, 

Divilc,n, I&FC, with Jatanbari, Trlpura 1  with 
• 	 • . addL charge of 	additional Charge of 

• 	. 	 Pasighat I&FC, 	Gumti CIvil Division, 

• 	r 	• 	DivIslon,Paslgabt 	(Power), Jatanbari, vice 
Shri P.C.Borah 	. 

3. A.Pharami, 	0/a the Ex.Engineer 'OIo the EL Engineer 	Shri Pharami will 
DA0-I, 	. 	• Gas Thermal Chil 	Building Project Division 	move frst to 

• 	 DIvtslofl (Powel, 	NoJV PWD, imphal, vice • release Shri 
Rokia., Tripura,, addi. LShantl KurnarSlngh, 	L.Shantl Kr. 
charge of Gas . 	DAO.I • 	• • 	•. 	Slugh. 
Thermal (Elect.) 	. 	• •. 

1._ . 	. 	DMslon,RokJa. 	. 	 • 	 . 
LShanti Kumar. 010 the ExEngineer 0/0 the EL Engineer 	. 
Singh, DAO-.I • Building Project 	Gas Thermal Division, 

• 	• 	 Division NoJV PWD, (Power) Rokia, Tripura, 
• . 	bnphal ,. 	. 	•AddLCharge of Gas. 

€ 4 	• 	 Thermal (Electrical) 
' 	• 	• 	• 	• 	Division Rokia. Vice 

I 	• . 	• 	 . 	• APharami. 	. 	. 	• 

... 	 . ,• .; 

H 

,O. No. D.A1, Ce111120 



- 
1/ I S,,  L.Thoiba Sini 

DA0-1. 

-4€- 

I 0/0 The ELEngineer'. 0/0 The EL Engineer 	I Shri LTholba 
Agartala Division 	Imphal Electrical Division Singb Will move 
NoX, PWD, Agartala. .f No.111 Manipur vice Shri 	first to release 

1 N.Kumarjit Singh, DAO-I Shri N.Kumarlt 

 N.Kumárjit 0/0 The EL Engineer Olo The EL Engineer 
Slngh, 	AO-1 imphalElect. Division Agartala Division No.V, 

No.111, Imphal P.WD, Agartala vice 
Shri L.ThOiba Singh. 

 Bhabesh 0/o The ELEngineer OIo The ELEngineer 
Chakralorty, 	. Z1ro Elect Division 	..... Electrical DIvn No.IV. 
DAO-1 H A.P. Udalpur viceMSanajoaba 

Singh already tr.ansi erred 

'. 4 

AnindyaKr. . 0/o.The Ex.Engineer 0/oThe ELEngineer 	Shri Anindya 
Das, DAO-H 	RWD Seppa, A.P. 	Ziro Electrical £P. vice 	Kr.Das will move 

I 	 . 	. 	 . . 	
)3habesh Chakraborty, 	. first to release 
DAO-I transferred 	Shri 

I D.Roy 
Choudhury, 
Sr.DAO 

I B.Chakrabrotv, 
0/o The ELEngineer OIo Chief Enghcer, PWD 
Capital 'A' Division, Imphal, with addtlona). 
PWD, Itanagar' charge àffluikilngDivision 

No.1 PWD Irnjthal, vice 
Shri M.Heramaui Singh, 
DAO-H 	. 

0/a the Chief Capital 'A' P\D, A.P. vice 
Engineer, PWD 1 D.Roy Choudhury 
Imphal and additional i transferred 
charge Building Dlvn 
No.1 PWD Imphal 	. 
0/o The ELEngineer 0/o The Ex.Encineer 
Paisghat Electrlcal Highway South PWD, 
Division, Pasighat, AP Imphal, Vice Shri ABtnode 

'.KL $harma,DAO-I 
0/o The ELEngineer 0/0 The ELE:giner 
Highway South PWD, Pasighat Elect flivn A.P.  
Imphal 	. 	Vice A.Kanungoe1DA0-I 

0/o The ELEngineer O/o The Ex.Etgieer 
N.H. No.11 PWI) 
	

Rig Divn PIlE, Agártaia 
Imphal addItional 	vice P.C.Dr, Sr.DAO 
charge N.H. Divu No.1 
PWD 1 Imphai 
O/o The Ex.Engineer. Ofo The ELE gner N. 
Rig Divn PHE 
	

No.IIPWI) In;r 
Agartala 	 additional cIi:g N.H. 

Dhn No.1PWf?Jhal 

10 M..Hen 
ISingh, 

A. Kanungoe, 
DAO-1 

A.Blnode Kr. 
Sharma, DAO-1 

D.Kharnza 
DAO-.I1 

i. P.C.Das, 
Sr.DAO 

Shri M..HSingh, 
will move first to 
release Shri D.Roy 
Chouhdhury 

Shri A.Binode 
I Kr.Sharma, will 

move first to reiese 
ShrIA.Kanungoe. 
Shri 
D. Khamzachi n 
will move first to 
release Shri 
P.C.Das 



3 
'.15.IiHaIoi Sr.DAO 1 Olo The E 	iner - 

Banderdewa PWD, Jairampur PWD A..P. vice 
A.P.'. K.C. Das, DA.O-1 rclieved 

oNddItionil Clvirge.  
6. 	D.B.Cbou bury Olo The ELEngineer Olo The EL Engineer 

Sr.DAO I&FMDIvn No.11 Imphal Elect Dlvii No.1 
Agartala 	. vice LSharnjaiSing, 

DAO4 
17 L.Shyamjai 0/o The Ex.Engineer I&FMDivn No.11 Agartala Shri L.Shyàmjai 

• Slngh, Imphal Elect Divn vice Singh will move 
• DAO-I No.1 	• D.B. Choudhury, Sr.DAO first to release 

Shri 
D.B.Choudhury. 

IS. 	D.N.Mohan, O/o The EL Engineer 0/0 111-a Ex. Eieer Shri D.N. Mohan 
DAO-I 	. Seppa PKE, A.P. . Chai)vi; PW) vice will move first to 

K.CDx, flAG. I release ShtI 
jI.CDas 

19. I K.C.Das 0/0 The EL Engineer 0/c Th2 Ex.Englneer 
DAO-I PWD Changlang, AP PIM Dsion N.W, 

• 	 . 	 . 

O. 	S.C.Ghosh, 0/0 The Ex.Engiteer 0/o T(xi Ex.Eri.q..ueer 
DAO-I Tawang PWD,AP EVt;1 DivIsn No.111, 

. •. 	•. 	. 

21 J P Sintia, O/o The Ex.Engineer Oio 	beer Shri J P.Sinha will 
Sr DA0 Rolng 11W)), A.P. T LW 	PWD, ,42? Vice move first to 

.c.c;h,DAo-x release Shri 
S.CGhosh. 

22 J.K.LahlrI, O/o The Ex.Engineer O/o The EEngineer J.K.Lahiri will 
SrDA0 Pasighat PWD I Tawang Elect Divn vice move first to 

N.C.Puiman DAO-I release Shri N.C. 
Barman, 

;.1. N. C.Barnan, 0/o The Ex.Engineer O/o The Ex.Etgineev 
DAO-I •Tawang, Elect... AP Kalasahar PWD, vice ShrI 

B. Chnkrabort3 	Sr.DAO  
24 Blrajendu 0/o The ELEngineer 0/0 The Ex.Englnocr Shri 

Chakraborty, }(aUashahar PWD, Northern Dlvii PWD B Chakraborty 
Sr.DAO Tripura Dhnrmanagar vice S.Nag, will move flrst to 

Sr.DAO release Shri S.Nag. 
. Shyamalendu •. 	OIoTheELEnglneer 0/0 The ELEngineer 

Nag, Sr.DAO.. 	Northern Divn Thou bal PHE, with 	I. 
PWDDharmanagar additional charge Of PWD 

.Thoubal Manpur vice 
P.Manglem Singh, Sr.DAO  

.• P.Manglem O/o The Ex.Engineer 0/o.The Ex.Engineer 	. 	 P.Manglem Siugh 
Singh, Sr.DAO Thoubal PIlE Hayullang Electrical A.P. 	will release Shri 

Manipur with Vice Swâpan Kr. 	S.Kr.Chakraborty 
additional charge Chakraborty 	-, 
PWD Thobal Divn. 
Manipur • 	 ________________ 

• 

.. 	•1 



'...' 

Swapn1r."' Jo The Ex.E7 ,  
)Iectrical DIvr. 

0/ 	be Ei.Engliieer ?Mr 
iWD , Chakruborty, Hayuliang Electrical. 

i DA0I Divn A.P. :mphal  
7• 	G. Sajal Kant! 	•' 0/o The Ex.Engtneer f 	' 10 The Ex.F; 

• Choudhury, I Along RWD, A.P. IuiIPn ff  T -• I .'pha1 

• DA0X _____________ 
2$. I Mh1n Kr.. 010 The EL Engineer (. 	The ELT 

• Bhadacharjee, Khonsa PWD A.P. P. 	'1 Task F . :n No.1 
D.&O-I PV 	Impr' - _______ 

• 
- 

Cb. Naba Kr. 
______________ 
Olo The ELEügIneèr 0/0 ';lie EL 	: tncer Shri CkNaba r. 

• 	0  Stngh, DAO-i Task Force flivu IFC, Khoi a PWD / P, Vice Singh wifl move 

I Manipur . A..K.I 	atti first to release 
.ILk I 
A.K.Bhattacahriee 

0,Manlhar 	• 010 the Ex.Englneer, Cbur& 'an-. * jThctrica, 

Slngh, t)A0-t Robag PHE,AP Division, Mat:'! 	ir 

1 32. 	MJLAngamI, . .0/0 The ELng1neer 0/0 The ft.E.' 	peer 

1)A6I UlhipàrPWD, ?L1. DI4sIour .o.I (viIIe) 
Manipur. Lamphel"t,t .hai 	-- 

. & Abhijit Kr. Das, 0/o The Ex.Englneer 010 The E. Engineer 

DAO-I 	. Elect DIvn No.i, Bomdila, P.' 	, 
LaIaIa Arunachal F - ­ "h 	-. 

34. A.Roy 	• 0/o The .Ex. Engineer.  •0/o The EL. r.'neCr 
Chóudhury, Naharlagun PWDi Ihiphal West 	T .. 	vice 

DAQI 	. 	
. V 

- H.Yalshkul' 

) 5. lqaishkul 	. O/o The Ex.Englneer J OIo The ELI 
Siugh, DAO-1 	•.. Iniphal West PIlE,. Nahrlagun ! ITA 	A.P. 

ManIjiir 	, ,. 	Vice A.Roy ( I 	ry 

. 	—1• 

0• 	

•• 

Shri JLYalshkul 
Smgh will move 
first to release 
Shri A.Roy 
Choudhurv. 

Hainendra Ch... T 010 The Ex. Englneer : 010 The 1. T "  . 
Da, DAO-1 	Basar PWD A.P.addL . Buil'lng. )h I i 	 / 

Charge of Basar 	i PW!', mI 1h 	 y 

I&FC  

Aut1iöri,':AG's irder dated 4.3.2004. atp/101' off tT.T)A eP12-36199-20021VoL0 

H 	 Sd!- 
Sr. -, - 	Gener1 (Admn). 

0 
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.. 	 Annexure4, 
.* 

tCEOF THE COMPTROLLER AND AUDITOR GENERAL OF INDIA 
NEW DELHI -11OOO2 

No. 	394-NGE(App)/11-9I3 

Dated 1942000 

sccountants•4General/Accountant General 
çj'with the cadre of Divisional Accountants, 

4The4ieedm to evolve some clearly defined norms and a uniform and 

j
trth 	reitpolicy of transfer and postinq of 
Offers4Diiisional Accountant was beinq felt for stime Though 

iiricidence oftservice of Divisional Accountant, it should 
beffct?d1n such a way that it causes minimum inconvenience to the 

tndtduajsand at the same timoit fulfils the administrative 

• 	 rnebts It has, therefore, been decided to prescribed the 
fbroad4parameters fortransfer and posting of Divisional 

un &Officers/Divisional Accountants which should be followed 
4 gc'Jiblouslyand uniformly 

postinq should normally be made once in a year and 
'annuahtiansfers should betimed properly so that these may not 

1 }Aisturb the academic session. 
. 	.. 	

... 	

. 	 . 

tit 
(b)dist:.of1 Divisions, likely to fall vacant during the year should be 

ubiicised well in advance.. 

r 
Divisions should be properly qraded by followinq the instrucUons 
Issued in 

this regard from time to time and posting of o ff icers 
-Hshouldbe made in the appropriately graded Divisions; 

& 0 

(d)LOtion for posting in.particular station(s) should be called for 
individuals and efforts should be made to acornmodate the 

ftfficers at the place of their choice, subject too availability of 
'ycancy and on basis of seniority.. The adverse comments given by 

Inspecting Officer auditing the accounts of the Divisions, 
adve,se remarks made by the Executive Engineers on the perfoririance 
WI1, . 

iofthe Divisional A<counts Off icers/Divisiona] Accounlants which 
.4 	, 	- it' , • 
I 	 finally substantiated and the performance in proper and timely 

ibmission of accounts may also be kept -:in view; 

41 
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I,  
• 	 : 

(e) a transfer Committee comprising the Group Officer in adeof 
worKsAccount5 and two other Indian Audit & Accounts Department 
off.icèrsof therankof Sr..Dy. Accountant General/Dy. Accountant 

hf Gener.l, to .be nominated by the Pr. Accountant General/Accountant 
(eneral should be formed to consider the case of transfer. 

tenure of, posting should normally be three years in a particular 
DivisIon, and six years at a particular station; 

.• 	 ... 
 AiW 

( (q)/an off icer should normally aulxed to serve the ldst three years 

of : his;service life at a place of his choice even if it results in 
Tind-l—tenu re----.l .. .... iri the same place etcbeyond the 

• 	 •.. 	(•1 	 .. 	 - 

- 	. . 	• 	ir. 	•-- 
(,h) a generai..orderindicatiflcçtranSferS and postings of. allofficers  

Ci sh d .bonotif.ied in addition to individual posting orders that 

mae issued 
-. Dispensation of the set norms could be made only in every 

eptional circumstances, to be recorded in writing, on account 

6xtreme Lpersonal circumstances which are cute distinguishable 

Yours faithfully, 
A li 

• 	J• 	
I4. 

Comptroller and.Auditor General. (N) 
F 

•• 

F 
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Dated Basar the .5 4"_'April, 2004. 

To, 
Accountant General ( A & E) 
Meghalaya, Arunachal Pradesh and Mizorzni Etc. 
Shiflong. 

'(Through proper channel) 

Sub :- Transfer of Sri H.0 Das, DAO-I from Basar Division, PWI) AP. To Building 
Division,PWD, Imphal, Manipur. 

Ref:- Your transfer orderNo. E.0 No. DA Cell! 120 Dated 8/3/2004. 

Sir, 	 ' 
With due respect I beg to state that, I have been 

Division to Basar P)VD Division vide order No. DA Cell! 54 Dated 3/10/2002 on the basis of 
my representifiönNo. Nil dated 19/1212001. 

. 	Accordingly I have joined at Basar PWD Division with additional charge of JFCD 
DivisiOn on 9th  December, 2002 as directed by your good office. 

That Sir, it has been clearly mentioned that I am suffering un bearable pain in my 
back due to degeierátive desiccation of my L5- SI and LI - L2 Discs.which may require 
immcliate surgery according to Specialist at Gauhati Medical College. Further during my.. 
visit to Apollo Hospital, Chennai in 2001 for my prostate operation it carneto light during 
detailed investigations by Dr. V. Balaji, MBBS, MS( Gèn), FRCS ( Eng), FRCS( Edin), 
FRCS Gen.)& FICS, renounced vascular and transplant surgeon, that blood circulation in 
my legs have reduced by 60% for which I am unable to walk even 200 Mtr. At a stretch after 
which my legs gets unconscibus and becomes stiff after which I have to sit even on road side 
to regain consciousness in my legs. For that Dr. Balaji has advised for immediate by pass 
surgey without any delay, which involves a very huge amount of money which 1 can not 
affor4 by any means after maintaining my family as I am the only earning member of my 
family. Since I have been unable to undero the by pass surgery, my condition today is worse 
than it was in 2001 and isftirther deteriorating day by day. I am also'suffcring from Diabetes 
Mellitus for which I am taking high dosage of Insulin injection twice a day regularly. Also I, 
am stiffering from acute hypertension. it is also kiown by your good self from my leave 
application that on 13th  July 2003 to 2I December, 2003( about Six months), I was on leave 
on medical ground due to my severe illness. During this period I under gone treatment at 
Tinsukia and also at a nursing home at Dibrugarh for TB again. During this period I went to 
Appólo hospital, Chennai again for prostate problem and other complications and ended up 
undegoing another operation. Upon thrther investigation it was found out that I am suffering 
from thairoid problem due to which occasionally my entire body gets swelled up. 

On the above circumstances I have already repeated requested your good 
• offic to consider my transfer case get me posted at a place near my home town like 
Jiarampur, Namsai, Miao Etc. Etc.so that I can suddenly visit specialists from Appolo 
Hosital, Chennai at Dibrugarh, whose treatment I am taking. 

That Sir, I have already forgone my promotion asDAO- I from Bordumsa to 
Bishñupur PHE Division,, Manipur with additional charge of Bridge Division, Khuyathang, 

• Imphal vide E.0 No. DA Cell! 44 dated 1'f b  September 2001 due to all the above facts. Now 
since my health has ftirther deteriorated, I am now even less able to take long distance 
jour1ey as•my movements have been further restricted by specialists. 

That Sir, I am the only earning member of my family and have a un married 
daughter and un employed son with my ailing wife who is suffering from spondalitis , heart 
problem, rheumatics Etc. Eto, and there is no other person to look after me except my family 
member, those are residing at my home town Tinsukia & can visit me immediately in case of 
an eergency if I be posted near my home town. I am also going to retire within a few years. 

Sir I am very much surprised to see my transfer order No. quoted above 
within only 15 months of ny joining at Basar to Imphal, the same place where I could not 
proqeed even on promotion from Bordumsa in 2001 for which I had to forgo my promotion 
for 15 months Further I was asked by th authority vide circular No. DA Cell/2-1/96-971 173 
Datd 24/12/96 to submit the option. Accordingly I had opted for ArunachalPradesh which 
'was forwarded by the E*ecutive Engineer, Tawang Electrical Division Vide No. TEDIPF-
32/6-.97/6659-60 dated 2 1/9197, which is also controversial while my transfer order is being 
issued for Manipur., 

o1 	' 	.. 	'• 	 • 
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That 'Sir, I have already served the following, remote and disturbed localities of 	tA *I agaland, Manipur and Arunachal Pradesh and never disobeyed even iipresent any negative 

	

.7 	attitude.  

Phek, •Zunhthato.', (. of "Nagaland); Lainphelpot ( of.. Manipur), Tawang, 
Bordumsa(of Arunachal Pradesh)..' 
But since I am suffering from serious illness, now I am compelled to request your good 

• office to consider thy transfer caseby ' l5osting inc near my home tOwn or till then I may be 
allowed to continue at Basár. Inthis.connection my representation dated 10th  December,2003 
may plase,be referred to. . . 

	

Thanking you... •. '. 	 . 	 . 

Yours aithfi.illy, 

(sH.e.Dtl,,~  
.........

S . ' 	 . 	DAO-I, PWD, Basan 

	

• 	

S 	Arunachal Prádsh.' 

Copyo:- 

  

. 	 '• 	 . 	 . 	S. 	 ' 	 . 	 . 	 . 

The Executive Engineer, Basar Divis;on P\VD,AP, that the mater has been taken up 
with the AG ( A&E), Shillong;He is requested not to release me till finalisation of 
my transfer case. , 

(Sn H.C.Da) 
DAO-I, PWD, Basar Division 

Arunachal Pradesh 
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